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It has not been considered necessary to
allow hedge trading in cotton.

Hedge trading in Cotton

3178. SHRI NARENDRA
SALVE : Will  the Minister
COMMERCE be pleased to state ;

(a) whether it is a fact that the Cotion
Advisory Board which consists of farmers,
traders, industry, labour and the Textile
Commissioner has approached Government
to per it hedge trading in cotton immediate-
ly;

(b) whether Government have also been
urged to permit NTSD contract without
any time duration and TSD comtract for
Bengal Deshi Cotton ; and

(c) if so, the reaction of Government
1o these proposals and the action proposed
to be taken in the matter ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH): (a) and (b).
Yes, Sir.

(c} It has been decided to revive TSD
contract in respect of Bengal Deshi cotton
for export, with a period of delivery of
three months excluding the month of
delivery. It has also been decided to ex-
tend the period of delivery In case of
NTSD contracts in cotton to six months
including the month of delivery.

In view of the above, revival of ledge
Trading is not considered necessary.

KUMAR
.of

Distribution of Imported Steel Products
by STC and MMTC

3179. SHRI M. N. READY : Will the
Minister of COMMERCE be pleased to
state :

(a) whether Government are aware
that the State Trading Corporation and the
Miperals and Metals Trading Corporation
are tardy in distributing imported steel
products and also sell imperfect sizes of
the same by adding 25 per cent to their
selling price as remuneration charges which
is very high ;

(b} If so, the steps taken to obviate the
bardships being faced by the consumers ;
and

(c) whether Government comsider the
desirabllity of permitting the actual users
to import their own requircments directly
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rather than rely on the STC and MMTC to
avoid hardships ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) S.T.C.
does not import and distribute steel. This
is done by the M.M.T.C. It is not correct
to state that MMTC is tardy in distributing
imported steel and that it sells imperfect
sizes and types or adds 259 1o the selling
price.

(b) Does not arise.

(c) Import of steel as raw material is
not canalised during the current period and
the actual users are allowed to import
direct.

12,26 hrs.

CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

Dacoity at New Shahdara Colony

it W o o (faes a2T) - wew
aerag, & wfesrmaia A% v & fe-
fafer fraa ot wire qz-w1d ooft w1 @A
femmar g Wi wder WA g fe o
TRATF I & :—

“mg mgEer et ¥ awet e feafi
! gewrwA ¥ gfew o} wwwe

SHRI HEM BARUA (Manpgaldal) :
This is strange thut you allow calliog atten-
tion notices on dacoities, but you do not
allow calling attention on U. P. Teachers'
strike.

MR. SPEAKER : This Is about Delhl
Centre’s responsibility.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): On the
pight of 29/30.11.68. at 1.34 a.m. a report
was received by the Police Cootrol Room
that some persons were indulging in a
quarrel in Jhilmil Colony, Shahdra. The
Patrol Van of Shabdra Area was informed
by wireless about this message and it
reached the spot at 1.45 a.m. The Amls-
tant Superinisndeat of Police (Sub-Divi-
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sional Police Officer, Shahdra) who was
also informed by the Control Room about
this incident, reached the spot at 2.16
am.

It was found that 3 persons hud entered
the house of Brij Lal resident of Jhilmil
Colony, by breaking open the door latch
with some instrument while the inmates of
the house were asleep. The burglurs had
removed 1wo boxes containing some ornua-
ments and also some cash. The total value
of the articles removed amounts to about
Rs. 600/-.

Aflter committing the above act of
house-breaking these burglars also knocked
at the house of Shri Shiv Charan Das resi-
dent of Jhilmil Colony nearby. The local
chowkidar, Man Bahadur challenged the
burglars. He was, however, belaboured
by them and deprived of his khukri. In
the meantime the owner of the house Shri
Shiv Charan Das also came out and hit on
the nose by the khukri which the intruders
had snatched from the chowkidar. On
hearing this hue and cry, the neighbours
assembled there and pursued the burglars
who by then started running away. Two
persons were hit with the khukri and given
lathi blows by the burglars, who were then
escaping. In all 4 persons were
Injured. When the Police Van arrived at
the spot at 1.45 a.m. arrangements were
made to remove the injured persons imme-
diately to the Irwin Hospital in the Police
Control Room Van. One of them was
discharged after first aid and the remaining
three who were admitted in the hospital
are reported to be progressing satisfactory.
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lovestigation was immediately taken up
and the Dog Squad was also pressed into
service. A case under section 458/380
IPC was registered aL Police Station
Shahdra and is being pursued.

On the saume night another incident of
burgarly in the house of an employee of the
DDA in the same locality was also report-
ed. The house is in an unfinished stage
and the doors and other fixtares have not
yot been fitted. Only ome iron shutter is
fitted at the main entrance. The intruders
remove articles valued at about 1000/~ from
the house while the inmates were asleep.
A cave under section 457/380 IPC has been
regisiered und is beimg lwvestigated.
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The DIG of Police (R), Superintendent
of Police and the Additional S.P. North
Diistrict also visited the spot soon after.
Both these cases are being iovestigated
under the personal guidance of the S. P.
(North District).
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SHRI D. N. PATODIA (Jalore) :
While the Home Minister time and again,
after every incident, gives more and more
assurances to the House, on the other
hand, the police is becoming more and
more careless, inactive and non-coopera-
tive with the civil administration. Now,
please permit me to say that the police
administration in our couatry today is
possibly the most corrupt administration,
over which the government has not been
able to create any control whatsoever. In
the name of providing protection to the
citizens, the police administration is giving
shelter to the criminals and harassment to
the innocent law-abiding citizens. Kidnap-
ping in the city is on the increase and in
each case the kidnapplog is with the con-
nivance of the police. The New Shabdra-
Gandhinagar area has been made the para-
dise of underground criminals with the
connivance of the police and the Home
Miolstry have detailed information in re-
gard to these incidents. May [ ask the
bon. Home Minister whetber it is a fact
that after giviog the various assurances lo
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the House to prevent such incidents in
the future, he conveniently forgets these
assurancos and does not act upon them.
If not, how does the Home Minister
explain the rising trend of criminal acts in
the country ?

SHRI YIDYA CHARAN SHUKLA :
It is very unfair to make general allegutions
against the police force throughout the
country,

SHRID. N. PATODIA : It s true.
Everybody knows it.

SHRI VIDYA CHARAN SHUKLA :
There may be instances .of dereliction of
duty but, by und large, they doa very
arduous and difficult job in which they
face a lot of difficut. At the same
tiroe, | am not saying that there is no mis-
take committed by the police force. Even
then, it is extremely unfair for the hon.
Member 1o make a sweeping general allega-
tion against the police in general.

SHRI D. N. PATODIA : It deserves
it, Unless you act upon your assuranses
you can never improve them.

SHRI VIDYA CHARAN SHUKLA :
About the assurances which have been
given in the House about improving the
efficlency of the police in the Ualon terri-
tory, we have answered several questions.
But, il the hon. Member so desires, 1 will
lay u statement on the Table, giving the
particulars of the action we have taken.
But It will take a little time to see the
improvements that have taken place.

R ——

12 40 brs.

RE. SUPPLEMENTARY TO QURS-
TIONS AND CALLING ATTEN-
TION NOTICES

MR. SPEAKEBR : Today only three
questions out of the whole list could be
covered during the Question Hour. Now,
if each supplementary is goiog 1o be pre-
facod by a long or short spesch, it is diffi-
cult to cover more questions, | do not
koow how I can got over this dificulty. [
can only make an appeal to hoo. Mambers
to ask supplementaries which are short angd



